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NAME OF THE COMPANY: Mrsa. Euro _Apex B.V
V/s
M/s Bhara Apex Industries Ltd.

SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956 and 241/242 of the
Companies Act 2013.
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Order

One last opportunity is granted to the parties for executing the settlement deed

within two weeks. The matter shall otherwise be heard on merits.

List on 30.9.2016.
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